FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THIE STAKEHOLDERS OF GREEN INDIA BUILDING
SYSTEMS & SERVICES PRIVATE LIMITED

SI. No. | PARTICULARS ] DETAILS _]

1. Name of corporate debtor Green India Building Systems &
S | _______Services Private Limited
2. | Date ofincorporation of corporate debtor | 14 December 2009 |

Authority under which corporate debtor is | Registrar of Companies, Mumba ;
incorporated /registered :

4. | Corporate Identity No. / Limited Liability | U45400MH2009PTC197838

Identification No. of corporate debtor

5. | Address of the registered office and principal New Bridge Business Centre,

office (if any) of corporate debtor f)ioomerang, Ground floor, B wing, B1-
( ¥ PO 4/05, Chandiva, i Road, Mumbai

'k,‘ily, Andheri East, Maharashtra, India,
400072

6. | Date of closure of Insolvency Resolution 04.03.2025
Process ]
7. | Liquidation commencement date of corporate| 05.03.2025 (Order received on l
debtor 08.03.2025) .
8. | Name and registration number of the Birendra Kumar Agrawal -

insolvency professional acting as liquidator IBBI/IPA-001/IP-P00564/2017-18/11040
1606, Corporate Annexe, Sonawala
Road, Near Udyog Bhavan, Goregaon
Zast, Mumbai 400063

9. | Address and e-mail of the liquidator, as
registered with the Board

bk bhamaconsulting.com
lig.greenindia@ gmail.com

1606, Corporate Annexe, Sonawala
Road, Near Udyog Bhavan, Goregaon
East, Mumbai 400063

10. Addres; and e-mail to be used for
correspondence with the liquidator

bk/@ bhamaconsulting.com
lig.greenindia’ gmail.com

11. | Last date for submission of claims 07" April, 2025

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of liquidation of the Green India Building Systems & Services Private
Limited on 05.03.2025 (Order copy received on 08.03.2025).

The stakeholders of Green India Building Systems & Services Private Limited are hereby called
upon to submit their claims with proof on or before 07.04.2025, to the liquidator at the address
mentioned against item No. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Persons) Regulations,
2016, shall be deemed to be submitted under section 38.
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Date : 10.03.2025
Place: Mumbai
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THE MAHARASHTRA STATE
CO-OP. BANK LTD., MUMBAI
(Incorporating The Vidarbha Co-op. Bank Ltd.)

Scheduled Bank
Sir Vithaldas Thackersey Smruti Bhavan,
9, Maharashtra Chamber of Commerce Lane, Fort, Mumbai -
TENDER NOTICE
We invite Sealed tender for Civil, Furniture, Electrical & Data
Works atVVashiAdministrative Office, Vashi, Navi Mumbai
Last date of submission on 24.03.2025 before 5.00 pm. For
details please visit our website :- http://www.mscbank.com
Sdl-
(Dilip N. Dighe)
MANAGING DIRECTOR
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CLASSIFIED CENTRES IN MUMBAI C}

AD Support Advertising,
Malud (W),
Mobile: 9869463650

Beejay Ads,
Opera House
Phone : 23692926 | 56051035,

Color Spot,
Byculla (E),
Phone : 23748048 | 23714748,

FCA Communications,
Nariman Point,

Phone : 40020550 | 51,

Fulrani Advig. & Mktg,
Antop Hill

Phone: 4159061
Mobile: 9769236274
9969408835

Ganesh Advertising,
Abdul Rehman Street,

Phone : 2342 9163 | 2341 4596,

JK. Advertisers,
Hornimal Circle, Fort.
Phone : 22663742,

Mani’s Agencies,
Opp.G.P0, Fort,
Phone : 2263 00232,
Mobile : 9892091257,

Manjyot Ads,
Currey Road (E)
Phone:: 24700338,
Mobile : 9620460262,

OM Sai Ram Advtg,
Currery Road
Mobile: 9967375573

Pinto Advertising,
Mazagaon,

Phone ;- 23701070,
Mobile : 9869040181,

Premier Advertisers
Mumbai Central
Mobile; 9819891116

Sarjan Advertising,
Tardeo,
Phone : 66626983

Sanjeet Communication
Fort,
Phone : 40024682/ 40792205,

. Arts Advtg,
Masjid
Phone: 23415111

Tuj Publicity Services,
Byculla (W),

Phone: 2305 4894,
Mobile : 9892011371,

Yugarambha Advertising,
Girgaon,

Phone ;2386 8065.
Mobile : 9869074144,

Aaryan Publicity
Dadar (E),

Phone; 02265881876
Mobile: 9320111876

B. Y. Pudhye Publicity Services,
Dadar (W),

Phone : 2422 9]

2400 0445,

DATEY Advertising,
Datey Bhavan, Dadar (W)
Mobole : 8452846979/
9930949617

Hook Advertainment
Dadar
Mobile : 8691800688

Central Advertising Agency,
Mahim (W)
Phone : 24468656 | 24465555

Charudatta Advertising,
Mahim (W)
Phone : 24221461

Jay Publicity,
Dadar (E),
Phone : 24124640

Pullavi Adveg,
Dadar (W),
Mobile: 9869109765

Shree Swami Samarth
Advertising,

Dadar (W),

Phone: 24440631

Mobile : 9869131962

Stylus Arts,
Dadar (W),
Phone : 24304897

Time Advertising,
Matunga (W),
Phone : 2446 6191

Vijaya Agencies,
Dadar (W),

Phone : 2422 5672,
Mobile : 9920640689

Media Junction,

Matunga (W),

Phone: 02266393184/ 022-
66332340

Mobile: 9820295353/ 9621656198

Achievers Media
Bandra (W),
Phone : 226091584

NAC
Bandra (W),
Mobile : 9664132356

Reckon
Bandra (W),
Mobile : 9867445557

Space Age Advertising,
Bandra (E)

Phone: 26552207

Mobile : 9869666222/
9869996877

Kirti Agencies,

Khar (W),

Phone : 26047542,
Hindustan Advertising
Vile Parle (W),

Phone : 26146229

Promserve
Vile Parle (W),
Mobile : 9167778766

Venture
Andheri (E)
Phone : 61226000

Anujo Media
Andheri (W),
Mobile : 9152895703

Bombay Publicity
Andheri (W)
Mobile : 9870703542

Carl Advertising,
Andheri (W),
Phone : 6696 3441 | 4).

Gauri Press Communication,
Andheri (E)

Mobile: 9820069565/ 9820069568

Keyon Publicity
Andheri (E.)

Phone : 28253077
Mobile : 9920992393

Lokhandwala Advertising,
Andheri (W),

Phone : 26364274 | 26316960,

Multimedia Informatics
Andheri (W),
8286013339

Prime Publicity Services,
Andheri (E)

Phone : 26839686 | 26830304,

Loz Creations
Andheri (W),
Phone: 022-262887%4

Mobile: 9833364551/ 9620199918

PV, Advertisers,
Jogeshwari ()
Phone: 26768888
Mobile: 9620123000

Neha Agency,
Goregaon (E),
Phone : 2927 5033
Mobile : 9819099563,

(sp
Goregaon (E)
Mobile : 8652400931

Shark Enterprises,
Goregaon (E),
Phone: 022-26863587

Adresult Services,
Goregaon (W)

Phone : 28762157 | 26726291

Sumartha Advertiser Pvt, Ltd,,

Goregaon (E),
Phone; 26852294
Mobile: 9594969627

Target Media,
Goregaon (E),

Bijal Visual Ads,

Malud (W),

Phone: 28835457/ 28805487
Mobile: 9322265715

Signature

Malad (W),

Phone : 022-28811012
Mobile : 9820489442

Synergy Advertising,
Malud (W),
Phone : 28891428 | 22811012

Arihant Advertising,
Kandivali (W)
Phone : 28626679
Mobile: 9004992568

New Boom Ads,
Kandivali (W)
Phone : 28640221
Mobile : 8779275373

Popular Publicity
Kandivali (W),
Mobile : 9820994485

Vikson Advertising Agency
Kandivali (W)

Phone : 28645005

Mobile : 9820433200

Stuper Age
Borivali (E)
Phone : 42872727

Express Advertising,
Borivali (W),

Phone : 2833 7799 | 2833 9977

Mobile: 9820401077

Falcon Multimedia Pvt, Ltd,
Borivali (E)
Mobile : 9833226463

Jeet Publicity
Borivali (W),
Mobile : 9820006816

Nikharge Advertising,
Borivali (),

Phone ;28921255
Mobile : 9322210176

Sarvodaya
Borivali (W),
Mobile : 9322139909

Ad Plus
Mira Road (E)
Mobile : 8779657505

Ashansi Advertising & Press
Relations,

Mira Road (E),

Phone: 022-28114235
Mobile: 9633933502

MS. Advertising,
Bhayander (E),
Phone: 022-28160100
Mobile: 9769711727

Sugo Advertising,
Vasai (W),

Phone : 7756982329 7026563571

Mayuresh Publicity,
Virar (W),

Phone : 0250 - 2503913,
Mobile : 9923935556

Plasma Advertising,
Panvel
Phone : 022-27461970

Ronak Advertising,
Vashi,
Phone : 71012345

Mobile: 9324102060/ 9820152753

Rahul Advertising
Vashi

Phone: 022-65119998
Mobile: 9820200044

S.Kumar Publicity
Vashi

Phone ;- 2789847
Mobile : 9820889848

Siba Ads & Communications,
Vashi
Phone : 27892555/ 61372555

AM. Corporation,
Thane (W),

Mobile: 8692959648/ 9702307711 Phane : 67311000,

Advait Advertising,
Thane (W),
Phone : 25345294 | 25380080.

Ashwini Communication,
Thane (W),

Phone : 2544 5007
Mobile : 9820927100

Mangal Advtg & Consultancy,
Thane (W),

Phone : 2538 8134

Mobile: 9869197367

Sahil Advertising
Thane (W),

Phone: 25406749
Mobile: 9223355732

Sarathi Enterprises,
Thane (W),

Phone : 25426604
Mobile : 9920003886

Shireen Advertising,
Thane (W),
Phone : 25343648 | 25341538

Surbhi Advertising
Thane (W),
Phone: 6792444819, 66743142

Swati Advertisers,
Thane (W),
Phone : 9820786203

Mayekar's Ad Junction,
Dombivli (E).

Phone : 0251-2862551
Mobile : 9870017985

Aries Media,

Dombivali (E),

Phane : 0251 - 2430030
Mobile: 9892333300

Budhkar Publicity Pvt, Ltd,
Kalyan (W).

Phone : 0251 - 2205995
Mobile: 9322400262

Dimensions Advertising,
Dombivli (E) .

Phone : 0251-2445074
Mobile: 9322597885

Prabhakar Advertisers,
Dombivli (E).

Phone : 0251-2448917
Mobile : - 9819575111

Radha Advertising,
Dombivli (E).
Mobile : 9920909141
9633555898

Bajaj Publicity
Dombivli (E)
Miblie : 9320962437

YB.Kulkarni Advertising,
Dombivali (W).

Phone: 0251 - 480136
Mobile : - 9621467209

Pinky Advertising,
Ambernath (E),
Mobile : 9322681423

Ambition Advertising,
Ghatkopar (E),
Phone : 24210792 | 94,

Dattaguru Advertising
Ghatkopar (W),
Mobile: 9870528143

K. Parth Publicity,
Ghatkopar (E),
Phane : 2501 3939 | 2501 2323

Sanjeevani Advig
Kanjurmarg, LBS Marg,
Phone: 022-25776168
Mobile: 9819091044

Sandip Advtg,
Bhandup (W),
Phone; 022-25946518
Mobile: 9820750922

Mahesh Advertising & Designing,

Mulund (W),
Phone : 25622469 | 25682469

Pratik Advertising,
Mulund (W),
Phone: - 25911666
Mobile : 9821154666

Shree Mahapragya
Mulund (E)
Phone: 21634727

FORM NO. URC - 2

Advertisement giving notice about
registration under Part | of Chapter
XX| of the Act
[Pursuant to Section 374(b) of the
Companies Act, 2013 and Rule 4(1)
of the Companies (Authorised to
Register) Rules, 2014]

Molice is hereby given that in
pursuant of Sub-Section (2) of
Section 366 of the Companies Act,
2013, an application is proposed fo
be made after fifteen days hereof
but before the expery of thity days
hereinafter to the Registrar at
Central Registration Center (CRC)
Indian Institute of Corporate Affalrs
(ICA), Plol No. 6 7, 8, Seclor 5
IMT Manesar, District Gurgaan
(Haryana), Pin Code-122050 that
Mis. Techno Ceiling Products, a
partnership firm, having firm
regisiration number; MuDO0023316,
may be registered under Part | of
Chapter XXI of the Companies Act,
2013, as a Company limited by shares,
2. The principal objects of the
Company are as follows -

Ta carry on the business of
manufaciuning, trading, import and
expart of all kinds of budding material
including bricks and bricks allied
products, prefabricated material, ime,
plaster, iron, wood, timber, glass,
plashcs, and steel products, metals,
concrele, artificial stone and materials
of all other kinds, cedling products,
wall paneling made of wood alioy,
manufacturing fumitture and fixtures
and all olher simitar | ancillary
products reguired in the real
estate/ construchon mdustry.

3. A copy of the draft Memarandum
and Articles of Association of the
proposed Company may be inspected
at the office at 101, Shah & Nahar
Industnal Estate, Off. Or. E. Moses
Road, Worli, Mumbal - 400 018

4. Notice is hereby given that any
persan objecting to this application
may communicate their objection in
writing to the Registrar at Central
Regisiration Centre {CRC), Indian
Institute of Corporate Affairs (HCA),
Plot Me. B, 7, 8, Sector 5, IMT
Manesar, Distnct Gurgaon (Haryana),
Pin Code - 122050, within twenty ane
days from the date of publication of
this nolice; with .a copy to the
Company at its registered office.

Date : 10.03.2025

Place : Mumbai :
Name of applicanis
For and on behaif of Techno Cedling Products
5d-
1. Mohandas Raghunath Hegde - Parnes
2. Narandra Kapurchand Kothari - Partner
3, Saraswall Hegde - Partner

‘IMPORTANT’

Whilst care is taken prior to
acceptance of advertising copy, it is
not possible to verify its contents.
The Indian Express (P.) Limited cannot
be held responsible for such contents,
nor for any loss or damage incurred
as a result of transactions with
companies, associations or
individuals  advertising in its
newspapers or Publications. We
therefore recommend that readers
make necessary inquiries before
sending any monies or entering into
any agreements with advertisers or
otherwise acting on an advertisement
in any manner whatsoever.

For
Advertsing I

TENDER PAGES

Contact

JTENDRA PATIL
Mobile No.
9029012013
Landline No.

o7840213

—_—

Notice is hereby given that share cert. no. 1926,
dist. no. 80320422-80320721 for 300 Sh. under
folio no. AP 0000047 in name of Prakash Narain
Mehrotra issued by Bajaj Holdings & Investment
Ltd. have been lost & | have applied to Company
to issue duplicate certs. Any person who has a
claim in respect of the said shares should lodge
such claim with the Co. at its Regd. Off. at Clo
Bajaj Auto Ltd Complex, Mumbai-Pune Road,
Akurdi, Pune-411035 within 15 days from this
date, else the Co. will proceed to issue duplicate
certs. without further intimation.

ANURAG MEHROTRA

PUBLIC NOTICE

Notice is hereby given that share cert. no. 14716,
dist. no. 496303014-496306645 for 3632 Sh. and
cert. no. 1402, dist. no. 2280956-2284587 for
3632 Sh. under folio no. P0000642 in name of
Prakash Narain Mehrotra issued by Castrol India
Ltd. have been lost & | have applied to Company
to issue duplicate certs. Any person who has a
claim in respect of the said shares should lodge
such claim with the Co. at its Regd. Off. at
Technopolis Knowledge Park, Mahakali Caves
Road, Andheri (East), Mumbai-400093, within 15
days from this date, else the Co. will proceed to
issue duplicate certs. without further intimation.
ANURAG MEHROTRA

PUBLIC NOTICE

Nobce is hansy given hat shara carl, na, 434525,
dst mo. TS0811456-750812855 fr 1500 Sh. and
parl. no, B84925, disl, no. 1547219186-
1547220685 for 1500 Sh. under fobio no
CP Q00004T in name af Prakash Nerain Mahralra
lssued by Baja) Finserv Lid. have baen lost & |
have applied 1o Company b issue duplicate cerls,
By person whe has a claim in raspect of the said
shares should bdge such dam with e o, a
its” Megd. Of. & Clo Bajaj Auln Lbd” Comples,
Mumdai-Fune Road, Akurdi, Puna-411035 within
15 davs from this-dato, else me Co. wil procesd
b izsue duplicats certs, withoud further inimation
ANURAG MEHROTRA

PUBLIC NOTICE

Neice i hereby guen that share cen. no. 1934, dist |
nc. 123820422- 123820721 for 300 Sh and cert. po |
3800, dist. no. 14TIT2ME-147O72344 for 300 Sh
unwder fobo no. 8P (00047 in name cf Prakesh Narain)
Mehrotra issued by Baja) Auto Lid. have been losi)
& | have appied b Company (o issue duplicale cerls. )
Any person wha has a clam m respect of fe said]
shares snauld lodge such clam with the Co. 8t s}
Regd. Off. a MumbarPune Road, Abudi, Pune-f
411035 wiinn 15 days from this defe, elss the Ca |
will proceed (o ssue daphicats cens. withaul Kither)
inlimaton

ANURAG MEHROTRA |

PARTJGULARE
1 [Nameof Emp-:fam Debiar

2 D‘H# al rmrwrmmn uftmpurdle deblor

lnl:::ﬂ:-n ated'remstared

(debior

|Process

(corporaie cebtor

FORME - PUBLIC ANNOUNCEMENT
(Reqgulation 12 of the Insolvency and Bankrupicy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
GREEN INDIA BUILDING SYSTEMS & SERVICES PRIVATE LIMITED

5 |Aulharily under which corporate debor is |

4| Curpﬂrale Identity Mo, of corporate detitor [U45400MHZ003PTC 197838

5 |Address of the regstered office and New Brdge Business Centre, Boomerang,
principal office (if any) of the corporate | Ground Floor, B wing, B1-04/05, Chandiva, i

§ |Date of closure of Insolvency Resolution]

T LII:|'.J|I:|E|EI|:|i‘1 commencement date of|

g (Name and regisiration number of the|Birendra Kumar Agrawal
insolvency professional acting as|IBBIAPA-004/IP-PO0SG4/201T-18/11040

DETMLE

Green India Bulldmg S].rstems & Services
Private Limited
|14 Decamber 2003

|Regisfrarof Companies - Mumbai

Road, Mumbai Gity, Andheri East,
|Msharashira, India, 400072

(04 03 2025

(05032025 (Order received on 08.03.2025)

EURO CERAMICS LIMITED (In Liguidation)

Liguidator CHfice- 304, Abhijit-3,

Ketaji Road, Mithakhali Circle, Ahmedabad-06

E-AUCTION SALE NOTICE UNDER IBC 2016

Nolice i hersby given ko public in general by ligudator appaintad by the Hon'ble NCLT
Bench Mumbal vide order dated DB.09, 2023 or szl of assels of Euro Ceramics Limited-
In Liquidation {Corparate Debtor) faeming parlof Liguidation Estate under the provishon of
ihe Insohency and Bankruptoy Code, 24 6 and Regutations made thereunder

(Gaij )

| Last date of submission of aligibility documents 25.03.2025
Last date of submission of bid documents and EMD 28.03.2025
Date of e-auction Sale 31.03.2025 _
[tam Assels Description of the Reserve  |Earnest Money|  Bidincre
[ Corporate debtor Price-Rs. | Deposit-Rs. (ments VakeRs
Option-A (Auction Time - 11.30 am to 1.30 pm)
Lot|Sale of corporale debbar as going
1" | concem incheding all assets {excuding 38,50,00,000 | 38500000 | 500000
avoidance fransacbons and bank
accaunt)
Option-B {Auction time-2.30 pm to 430 pm, only if auction in option-A unsuccessiul,
Auction under bot-3 and lot-4 will be held only if no bid received in fot-2)
Lot | Stock and Store Maberisl at Bhachau
1 | Dist-Butchibi (). 1:44,00,080 1440000 e
Lok | Zals of immovable propedy of land
2 | mdmeasuring approx; 562,740 5, mir
gituated at Bhachau Digd - Kutchh 4200000 | Santin0 S8
i Guj.}
Lot | Sale of Immovable propesty-of land
3 | stmeasuring approx, 247 889 5q, mir
siteated st Bhachau Dist - Kubchh 16, 70,00.000 | 1.67.00,000 300,000
(G}
Lok| Safie of immovable propesty of land
4 | admaasunng approx. 3,4 .880°59. mir
siiuabed 3t Bhiidhiai Digt - Ktk 25,20,00,000 | 25200000 3,00,000

Placo : Ahmedabad
Date : 07032025

Terms and Condition of the E-Auction are as under:
1. E-Auction sale will be conducted on “AS 1S WHERE 15", "AS 15 WHAT |15",
“WHATEVER THERE IS" and "NO RECOURSE BASIS" through approved
service providers E-Procurement Technologies Lid. through ifs website
https:iinckauction.auctiontiger.net and as such, the sale shall be without any
kind of warranties and indemnities
2. The Complete E-Auction process document contaiming detalis of the assets,
online e-aucton bid form, Deciaration and Undertaking Form, terms and
Conditions of cnline ;auction sale are available on
hitps:/incltauction.auctiontiger.net Contact : 079-68136880 / 881 / 837 | 842
Email - support@auctiontiger.net or can ba obiained through an email at -
eclliguidation@gmail.com or contact - 9426328298,
3. Prospective bidders shall submit an undertaking that they do not suffer from any
inaligebility under section 284 of the code to the exlenl apphcable and thal if found
iraligible at any stage, the earnest money depasited shall be forfaited

the

wabsite

Sdi-

CA Premraj Ramratan Laddha
Liquidatar, Euro Ceramics Limited in Nquidation

IEEF Regn No.: IBEVIPA-0G1/IP-POODED/2017-2018/10138

Email Id ; eclliquidationi@gmail.com
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quuuzlatﬂr
0 | Address and e-mail of the L iquidator, as | 1606, Corporate Annexe, Sonawala Road, ;“'rrnﬁe\l
registarad with the Board Mear Udyog Bhavan, Goregaon East, %u:_,:"'r 1.| W
[ Murmbai - 400063, bio@bhamacansulling.com |’:'*~.
!ﬂ.gmemmﬂ@gm&%mm ! H;"«;_; f)’ RESERVE HA‘“K OF INDIA ki
10 Address and e-mail to be used for| 1606, Corporate Annexe, Sonawala Road, = www.rbi.org.in L& s
comespondence withthe Liquidator  Near Udyog Bhavan, Goregaon East | FTTes dTe] VRT3 723§ Hel ol ViS40 15 SEEURITIES
Mumbai 400063, bkifbhamaconsulting.com
| liq greenindiai@gmail com The fallowang Stade Governmenls have offered (o sell stock by way of auction, for an
A o s A B - (] ¥ L e
11| Last date for submission of claims | Tth April, 2025 aggregate :;mnun.ufﬂ&jiz.'-cmmr_F.?he ).
I"-.IL|1|-::E is heraby given that the Natlonal Company Law Tribunzl, Mumbai Bench has Amount g:ﬂgﬁr:‘ag:
ordarad the commancement of liquidation of the Graen India Bullding Systems & Sr. State/U.T to be (Greenshoe Tenure TYPE. of
Services Private Limited on 05.03.2025{Order copy received on 08.03.2025). No. f’E’s‘Ed fmmn} (years) auction
The stakeholders of Green India Bullding Systems & Services Prvate Limited are ( mr&} Crore)
haraby called ugon to submit their claims with proof on or befora 07.04.2025. 1o the Arunachal | -
liquidaior atthe address mentioned againstitem b, 50 1 Pradegh 213 _ 2':' Yield based|
The financial creditors shall submil their claims with proof by electronic means only. Al 2 | Aszam an0 | gu Yiehd based|
oiher craditors may submit the ciaims with the proof in person, by post or by electronic i T rTE— ?,]3;.._ 3
means. submissionoffalzeor m-s.-eaci-i!'lg prcn_ufc:f claimsshall -.=:l1ra|:t pemnalties, 1.000 .| Chhattisgarh S0L 2006 1 | Price Basis
[in case a slakeholder does nol submil ils claims during the llquidation process, the ssued on August 26, 2013
claims submitted by such & stakehotder during the corporata insolvency resolution T ‘E""-:
procass under the Insalvency and Bankruptcy Board of India (Insohvency Resalution Chiatiisgarh ) gl r.i' 3 i
E rr-...fg?ise L?iru Ena.:a[':n]nrate Persons) Regulations, 2016, shall be deamed to be submitted 3. g 1,000 |ﬁua?lé:uﬁu:f%ﬂkﬂ Price Basis
Date.10.03.2025 Birendra KumarAgrawal 1 00 Frm&;g":ﬁ;“”jll?i B Hasis
: = 1 > LI} e LI 8
Place: Mumbai Liquidatar | s ot March 15, 2020
4| Gujarat 2,000 | 03] Yield basad|
5.] Haryana 2,000 | 14/ Yield based|
Himachal . .
B 322 10} Yield based|
PUBLIC NOTICE xades ;f j
(Undar Section 102 of the Insolvency and Bankruptey Board Code, 2016) 7 ?'ﬂ:';"“._d”d 300 | 07| Yield basad|
FOR THE ATTENTION OF THE CREDITORS OF e - Rolen *[?[Ec"*.:' |
MR. SHERSINGH AGARWAL, PERSONAL GUARANTOR &l Kaimalaka 2 000 Kamataka 563 2031, | Price Basis
HELE‘H’AHT PAFITIEI.I LAH$ ssued on February 12, 20125)
| _Mamean‘ersnnal GL.E[EI'I[':ITI'PGI' IMR, SHERSINGH AGARWAL 8. Kerala f05 18] Yield based|
2 .ﬁ.r?dressl. 51-% thIIE Rrlag;! ;;ered rl:lngE |' Elungalmn.l': Eg ED *."ag’:a; STQEH;F:EEH T 2,000 ] 06! Yieh based|
principal ofice ¢ Mesidenca of PG of Llsssie LS, Dr. LG Roa . 10. 2,000 | 17| Yield basad]
Personal Guarantor Mumbal: 400074 and Vardhan Lok Ashram, Pradesh ;IIJI]IJ J 531 Yield bas d
{Ghodbunder Road, Kajupada, Mira : TPy Lo L2
. |Bhayender, Mumbal - 400 615 0o b Fie
3 | Detaits of Orderof Adjudicating Authority |[Hon'ble NCLT Admitted the Insolvency Al : ﬁ:;ﬂ,?'?ﬂ_;ﬁ EELIiI“EEH Price Basis
Resolution Process against Mr Shersingh ~ e
iAgarwal, Personal Guarantor 1o Corporate HEMEU 131 _
Debitor (Ms Shree Vaishnay Casting Private 1,500 " |, Manarashira 555 2007 | Price Basis
Limited) in C.P (IBI1190/MB/2023 dated | (P | el bl |
6th March 2025, (Order Received date (Tth ' ' Regzye of T 12'”&{
_ \March 2025) 2,000 Manareshira 5G5 2038, | Price Basis
s Data of Commencemant of Insalvency (6th March, 2025 (Order Recelved date ssed on Febriary 05, 2025
Fesolution Process in RBespect of{07th March, 2025) Re-gsue of 7 14“Ef
| Personal Guarantor undes IBC, 1,500 - Maharashira 5‘35_ 2035 | Price Basis
5 |Name and registration number of the|Mr. Birendra KumarAgrawa, esuad on February (5, EIIEE
resolution professional ﬁ%&g:} ‘rl'-.Eu1rr11|I]:|:ur |BBUIPA-DD1/ 12| Nagaland 600 | ) 1IZI Yiehd based
6 |Address and e-mail of the resolution 1606, Corporate Annexe Sonawala Lane, Lol | 5 years apd Du:-rr's}rrlha Yield based|
professional, s registered with the Near Udyog Bhawan, Goregaon East, 13, Odisha 740 | " | 05 yesrs and DB rr-::nlhsu Yield ,:-a.sed
|Board ht.gbai--iﬂﬂﬂﬁﬂ.l Maharashira. Email ETT 18 [ 72| Vield based|
bkiTthamacansulting. com = —_— : m
7 (Address and e-mall To be used for| 1606, Corporate Annexe, Sonawala Lane, 14| Puduchem 100 - % yeare and 06 3;; e t‘MEE':':
\comespondence with the resolution Near Udyop Bhawan, Goregaon East, 1,000 | 10} Yield based|
| professional Mumbal- 400063, Maharashira. 15, Rajasthan 1,000 13 Yiekd q-ElﬁEd
Email ahhiEEek@bka company.com ' ' f Revissue of 7 74% |
_ o . {Contact No. 8446682960 1,000 - Rajasthan G5 242 | Price Basis
8 |Lastdabe for submission of claims [Ddth April, 2025 . issued on Cetober 04, 2022 | ,
3 | Relevant Forms are available at; 1."'.'E:-I;:II'::;;g https:/libbi.gov.infenthome/ 2,000 | - ,3..' Yield based|
. : =iy ; _ 1 000 { mL years and 06 rrﬂﬂlhs Yield t:-aﬁedr
MNolice 5 hereby given lthat the Mational Company Law Tribunal has ordered the 16.) Tamil Madu T T = T [T
: 1 IIIIIIIII 1 1III Yeekd I:}aﬁedl
commeancement of a insalvency rasolullon procass of the Mr.Sharsingh Agarwal on -
BinMarch, 2025u/s 100, 000 | 30] Viek based|
The creditors of Mr. Shersingh Agarwal are hereby called upon fo submit their claims 1U,£]EJ _-2'5 "'f’:m bﬂ‘“"j
with proal on or before 0810 April 2025 to the interim resolution professional & the 17| Telangana 1,000 | ril Yield based|
address mantionad againstentry Mo, 7, above 1,000 | EEIt Yield based|
The creditors shall submit their claims with proof ‘and personal information by 2000 | z 15} Yield n.ﬁ,.g.j
E!EEtrl;lﬂi!J communicatio nln::Tl:Ij_r-:vugh Cou rle:.slpeml pus!urregis:er lefler 18 Uttar Pradesh Re-sae :I T 1E’}|f
Submission offalse or miskeading proofs of claim shall attract penaities. 1* 1,500 Uttar Pradash 305 2038, | Price Basis
Date: 10-03-2025 Birendra KumarAgrawal tssued on February 20 20258 i
Place ; Mumbai Resolution Professional 19| Uttarakhand 1.000 | 07| Yield basad)
IBBIPA-001/IPPOOSE4/2017-18/11040 : 3000 | 13| Viekd bazed|
20.| West Banga! : - :
3,000 | 14} Yiekd based|
Total| 49,522 | |
The auction will be conducled on Reserve Bank of India Core Banking Solution
[E-Kuber) in multiple-prcs lormat on March 11, 2025 (Tuesday). Indnidual investors
gan also place bids as per the non-compelitive scheme through the Ratail Direct portal
(https:iirbiretaildirect.org.in). For further detads please refer to RBI press release
dated March 07, 2025 (Friday) on REl website www.rbi.ong.in

"Don't get cheated by E-mails/SMSs/Calls promising you money"

e I T

il L eFEwd L% o o

g o

ESS




